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Shri Bamanatha. Chettlar: May 
know whether after the refusal of 
the Government of Maharashtra in 
regard to the water supply for the 
Madras city, the Andhra Pradesh Gov-
ernment have agreed to give water 
from the Krishna river for meeting 
the requirements of the Madras city? 

Dr. K. L. Rao: I did not say that 
the Maharashtra Government had re-
fused. All that they said was that 
this water had to be taken through an 
existing canal, and, therefore, the 
matter is yet to be looked into. Since, 
so far, no such information has been 
received either from Mysore or from 
Andhra Pradesh, as has been referred 
to by the hon. Member, it should be 
pre~med that they agree to the re-
lease of this water for the Madras 
city. 

ktellSiOll of C.R.S. Scheme 

"+ • J 8hri S.~ 1IaDs4a: 
-. \. 8hri Yuhpal SiDP: 

Will tile Minister of Realth be pleas-
ed to state: 

(a) whether any scheme to cover 
the Central Government employees of 
BOmbay and Calcutta under. the Con-
tributory Health Scheme is under 
consideration; 

(b) the difficulties Govenune;lt have 
for not extending the facility to em-
ploy~ of Bombay and Calcutta 80 
far; and 

(c) in lieu of the C.HS facility the 
alternative arrangements made for 
the employees? 

'l'Iie~&y ~. Ii. the ....... 
try of Realth(Dr. D. S.Baju): (a) 
and (b). The C.H.S. Scheme will. be 
extended to the Central Government 
servants and their tami.lles in Bombay 
sometime in October, 1963 ... J..~k of 
funds is the main dimeU1ty in extend-
ing the Scheme to other cities. 

(c) The Central Govermnellt em-
ployees are elilible for reimbursement 
of the cost of treatment to the extent 

permisstble puder relevant medical 
attendance rules applicable to them, 
if they are not covered by the C.H.S. 
Scheme. 

Shri Subodh 1Iansda: May I know 
how many dispensaries will be open-
ed and whether medical personnel 
have already been recruited to man 
th •• m? 

Dr. D. S. Raju: Preparations are 
completed for the opening of about 7 
static dispensaries and 5 mobile units. 
They are expected to be started some-
time in October. 

Shri Subodh RaDSda: Is it a fact 
that the present arrangement for pay-
ment of medical expenses to govern-
ment employees not covered by CHS 
is very convenient to the Government 
as also to the employees? 

The MiniSter of Health (Dr. SDShila 
Nayu): It is difficult for us to say 
how convenient or inconvenient it is. 
It was considered that a comprehen-
sive scheme is better. That was why 
the CHS scheme was started in Delhi 
and now it is being extended to 
Bombay. 
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Shri TYari: Since this scheme has 
been put to trial in Delhi, what is the 
result in terms of income and ex-
penditure? It it is a losing concern, 
what is the percentage of annual loss? 

Mr. Speaker: Is it strictly relevant 
10 this que5tion? The question is 
about extending it to Bombay and 
Calcutta. 

Shri Tyagi: That can be done only 
when we know whether it has been 
a paying or losing proposition. 

Mr. Speaker: Even if it is a losing 
concern, if it is for the benefit of 
the employees, why should it not be 
extended? 

Sb.rl Trql: We are concerned with 
expenditure also. 

Dr. D. S. Raju: From the economic 
point of view, it is a losing concern. 
There are over five lakhs of benefi-
ciaries and there is roughly 50 per 
cent 109!l. 

Dr. Galtoade: Since some of the 
Centrally administered areas like Goa 
and Pondicherry do not have these 
facilities, what steps are Government 
taking to extend these facilities to 
Goa and Pondicherry? 

Dr. D. S. Baja: At the moment, we 
have no plans to extend it beyond 
Bombay, Calcutta and Madras. 

SbJimati Santrl Nipm: Will th'! 
Ayurvedic dispensaries set up here on 
an experimental basia be extended to 
other areal where the CHS scheme is 
prevalent? 

Dr. SuhJla Nayar: :If it is cOnsider-
ed necessary, we may do that. 
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Shrimati Vimla Devi: Has the Pay 
Commission's recommendation to ex-
tend the CHS scheme to all Central 
Government employees been accepted 
by Government? If so, are they im-
plementing it? 

Mr. SpeHer: Is it connected with 
this? 

Sbri S. M. Banerjee: Yes. The 
Pay Commission had made that recom-
mendation. 

Dr. slIIihila Nayar: All the Govern-
ment servants are being given medi-
ca! care in some form or the other. 
Where there is a large concentration 
of Government servants we have tried 
to introduce the contributory health 
scheme which as my hon. colleague 
has said is being subsidised by 50 per 
,cent by the Government of India. 
Where there are smaIl numbers scat-
tered about Ilhe reimbursement rules 
which were' in existence before the 
CHS came into being are still being 
followed. 

Shri S. M. Banerjee: Government 
gave an assurance that this scheme is 
likely to be extended to Government 
pensioners also. I want to know 
whether a final decision has been 
taken. 

Mr. Speaker: Where? 
Shri S. M. Banerjee: In Delhi and 

outside. 
Dr. slPi1ilia Nayar: That matter is 

still uilder consideration. , 
8brl S. M. Buerjee: They wUl di_ 

in the meantime I 
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Flies iii SOda-water Botti. 

"367. Shri Bibhuti Mishra: Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that the 
NDMC officials recently found flies in 
a bottle of soda-water and after raid 
on the aerated water plant near New 
Delhi station found that the conditio;;s 
there were unhygienic; and 

(b) if so, wheher Government have 
devised any method to check UP the 
soda water bottles and other cold 
drinks regularly? 

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
Yes, Sir. The health staff 0; the 
NDMe recently found a few flies in 
a bottle of aerated water near New 
Delhi station. On inspection of the 
factory in question the conditions 
were found to be unhygienic. Neceo-
sary action against the factory was 
taken by the Delhi Municipal COl'PO-
ration within whose limits the factory 
was and it was closed down on the 
30th May, 1963. 

(b) Surprise inspection of factories 
and shops dealing in aerated water 
and cold drinks is being carried out 
regularly by the Municipal . health 
staff. , .. ' , . :.;'j I 
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Dr. Gaitonde: want to know 
whether water in these bottles is steri-
lised and if so what are the methods 
which are being used by the Min;stry 
to find out whether it is sterilised or 
not? 

Dr., Sushila Nayar: In Delhi we 
hope we give safe water to every-
body to drink. 

Shri Tyagi: Sterilised water to be 
given to everybody? Is that t~ 

Home Ministry's rule? 

Dr. Sushila Nayar: 
water. 

said s::fe 

Shri Tyagi: I thought sterilisatioI 
was to be done in connection with 
family planning .... (Interruptions). 

Mr. Speaker: Sterilised water may 
be given to Mr. Tyagi. 

Shri R. S. Pandey: The hon. Deputy 
Minister said just now that necessary 
acticn would be taken against' the 
factory. I want to know what would 




